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Government of India
Ministry of Corporate Affairs
s Floor, “A” Wing, Shastri Bhavan,
New Delhi, the 28" June, 2011

OFFICE ORDER

In supersession of this Ministry’s office order no. PFG(747)/2011-Ad.II
dated 23.5.2011, as per approval of competent authority, Shri K.L.Kamboj, Joint
Director in RD(NR), Noida is hereby posted as Joint Director in Headquarters with
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(R.K.Pandey)
Under Secretary to the Govt. of India
Ph.: 23383507

Shri K.L.Kamboj, JD, RD(NR)

PPS to AS/JS(A)

Director, IICA

RD(NR)

SO(Ad.IT)/Cash/Vig.

e-Gov. Cell for placing in employees corner (transfer)
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